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Rehabilitation of slum dwellers

2447. SHRI RAJKUMAR DHOOT: Will the Minister of HOUSING AND URBAN
AFFAIRS be pleased to state:

(a) whether Government is aware that Maharashtra has the largest number of
slums and slum dwellers in the country;

(b) if so, the details thereof;

(c) whether Government is implementing Flousing for All by 2022 for
rehabilitation of slum dwellers and promotion of affordable housing for the urban poor;

(d) what is the present status of Housing for All by 2022 with regard to slums
of Maharashtra; and

(e) what steps Government has taken to provide basic amenities in the slums
of that State till they are redeveloped under Housing for All by 2022?

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): (a) and (b) The Registrar General, India (RGI)
conducts decadal population Census wherein data are collected on all persons living
in India including those residing in slums and last Census was conducted in 2011. As
per Census 2011 data, the largest number of Slum Households and Slum Population was
reported from the State of Maharashtra in the country. State-wise details of number of
Towns, Slum Households and Slum Population as per Census 2011 are given in Statement
(See below).

(c) Government of India has launched Pradhan Mantri Awas Yojana (Urban)
{PMAY(U)} Mission on 25th June, 2015 with the aim to assist the States / ULBs for
providing housing for all eligible families / beneficiaries including slum dwellers. The
Mission comprises four components viz. in-Situ Slum Redevelopment (ISSR); Affordable
Housing through Credit-Linked Subsidy; Affordable Housing in Partnership (AHP);
and subsidy for Beneficiary-Led individual house construction (BLC).

(d) 'In-situ' Slum Redevelopment (ISSR) is an important component under PMAY
(Urban) Mission under which State/UT Government using land as a resource may take
up Slum redevelopment projects for providing houses to eligible slum dwellers. Slum
rehabilitation grant of ` 1.0 lakh per house, on an average, is admissible for all houses
built in all such projects. A total of 9 ISSR projects from the State of Maharashtra for
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the construction of 2,22,303 Dwelling Units (DUs) involving total project cost of
`4,462.43 crore have been accepted under the mission.

(e) 'Land' and "Colonization' are State subjects and therefore it is the responsibility
of the State/Union Territory (UT) Governments to frame policies and implement schemes
for improving the living conditions of slum dwellers. The PMAY(U) Mission guidelines
stipulates that Slum redevelopment projects should have basic civic infrastructure like
water, sanitation, sewerage, road, electricity etc. Further, Government of India through
its programmatic interventions viz. Atal Mission for Rejuvenation and Urban
Transformation (AMRUT), Swachh Bharat Mission - Urban (SBM-U), has been making
overarching efforts by assisting States/UTs in providing basic civic amenities to the
urban poor including slum dwellers of towns/cities of the country.

Statement

State-wise details of number of Towns, Slum Households and
Population as per Census-2011

State/UT                 Number of Towns Slum Slum

Statutory Slum Reported Households Population

Towns Towns

1 2 3 4 5

Andhra Pradesh 125 125 2431474 10186934

Arunachal Pradesh 26 5 3479 15562

Assam 88 31 42533 197266

Bihar 139 88 216496 1237682

Chhattisgarh 168 94 413831 1898931

Goa 14 3 5497 26247

Gujarat 195 103 345998 1680095

Haryana 80 75 332697 1662305

Himachal Pradesh 56 22 14385 61312

Jammu and Kashmir 86 40 103633 662062

Jharkhand 40 31 72544 372999
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1 2 3 4 5

Karnataka 220 206 707662 3291434

Kerala 59 19 45417 202048

Madhya Pradesh 364 303 1117764 5688993

Maharashtra 256 189 2499948 11848423

Manipur 28 NS NS NS

Meghalaya 10 6 10518 57418

Mizoram 23 1 15987 78561

Nagaland 19 11 17152 82324

Odisha 107 76 350032 1560303

Punjab 143 73 293928 1460518

Rajasthan 185 107 394391 2068000

Sikkim 8 7 7203 31378

Tamil Nadu 721 507 1463689 5798459

Tripura 16 15 34143 139780

Uttar Pradesh 648 293 1066363 6239965

Uttarakhand 74 31 93911 487741

West Bengal 129 122 1391756 6418594

Andaman and Nicobar 1 1 3324 14172
Islands

Chandigarh 1 1 21704 95135

Dadra and Nagar Haveli 1 NS NS NS

Daman and Diu 2 NS NS NS

NCT of Delhi 3 22 367893 1785390

Lakshadweep 0 NS NS NS

Puducherry 6 6 34839 144573

INDIA 4041 2613 13920191 65494604

'NS' indicates slum not reported.
Source: Primary Census Abstract for Slum, Census of India-2011


